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Railway Workshop at Amritsar

764. Shrl Dal Jit Singh: Will the Min­
ister of Railways be pleased to state:

(a) the total value of articles pro­
duced in Railway Workshop at Amrit­
sar during 1957-58 so far; and

(b) the total amount spent including 
salary of staff during the same year?

The Deputy Minister of Railways 
<Shri Shahnawas Khan): (a) and (b). 
Amritsar Workshops when under the 
control of the Punjab Government 
were engaged on manufacture of stores 
for various parties but since 1-6-1956 
when they were taken over by the 
Railways, they are engaged in the 
manufacture of spare parts for loco­
motives, carriages and wagons, over­
hauling of locomotives and execution 
of orders placed by the Punjab Gov­
ernment. A considerable part of the 
expenditure incurred during any 
period relates to work in progress and, 
therefore, the cost of production on 
stores and repair work completed 
during any period cannot be compared 
with the total expenditure during the 
corresponding period. The value of 
articles produced during the period 
1-4-1957 to 31-12-1957 is Rs. 32,53,815 
inclusive of items part finished and 
still under manufacture, but exclu­
sive of the cost of repairs to locomo­
tives and other maintenance jobs 
carried out during the period. Ex­
penditure incurred from 1-4-1957 to 
31-12-1957 upto which the accounts 
have been closed including the 
staff salaries has been Rs. 62,93,1)53.

Rice Distribution

765. Shri Daljit Singh: Will the
Minister of Food and Agriculture be 
pleased to state the total quantity of 
rice sent from the Punjab State 
to other States by the Government of 
India during 1957?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas):
Approximately 31,000 tons.

Post Offices In Kangra M fbkt
766. Shri Dmljtt Singh: Will the Min­

ister of Transport and Communica­
tions be pleased to state:

(a) the number of Post Offices in 
Kangra district in Punjab State func­
tioning at present in private build­
ings;

(b) the rent paid by Government 
during 1957-58 so far;

(c) whether there is any proposal 
to construct buildings for these Post 
Offices; and

(d) if so, how many are under con­
struction and amount spent so far?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) The number 
of post offices in Kangra District in 
Punjab State functioning in private 
buildings is 36;

(b) tho rent paid by Government 
for these Offices so far during 1957-58 
is Rs. 7,295;

(c) there is a proposal for construc­
tion of departmental buildings at 3 
places namely Kangra, Baijnath and 
Barsar; and

(d) at the moment no building is 
under construction and no amount has 
been spent so far in this connection.

PAPER LAID ON THE TABLE
N o t i f i c a t i o n  u n d e r  E s s e n t i a l  C o m ­

m o d i t i e s  A c t .

The Minister of Co-operation (Dr. 
P. S. Deshmukh): I beg to lay on the 
Table a copy of Notification S.R.O. 471, 
dated the 8th February, 1958, under 
sub-section (6) of Section 3 of the 
Essential Commodities Act, 1955. 
(Pleased tn Library. See No. LT-551/ 
58.]

LEAVE OF ABSENSE
Mr. Speaker: The Committee on 

Absence of Members from the Sittings 
of the House in their Fifth Report
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have recommended that leave of 
absence may be granted to the follow­
ing Members for the periods indicated 
in, the Report: Shri S. C. Chowdhury, 
Shri P. R. Ramakrishnan, Shri Hoover 
Hynniewta, H. H. Maharaja Pratap 
Keshari Deo, Shrimati Lalita Rajya 
Laxmi, Shri B. Rajagopala Rao, Shri 
Bhagwan Din Misra, Shri Muthurama- 
linga Thevar, Shri K. G. Deshmukh, 
Shrimati Tarkeshwari Sinha, Shri 
Awadhesh Kumar Singh, Shri K. N. 
Singh, Dr. K. Atchamamba, Shri I. 
Eacharan, Shri V. C. Shukla, and Shri 
C. R. Narasimhan.

I take it that the House agrees with 
the recommendations of the Com­
mittee.

Hon. Members: Yes.
Mr. Speaker: The Members will be 

informed accordingly.

BUSINESS OF THE HOUSE
The Minister of Parliamentary 

Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I would 
like to announce that the order of 
business for the House for the week 
commencing 3rd March, 1958 will be 
as follows:

(1) Further discussion of the 
Railway Budget.

(2) Discussion and voting on Sup­
plementary Demands for 
Grants 1957-58 in respect of 
Railways.

(3) Discussion and voting on 
Demands for Grants 1958-59 
in respect of Railways.

(4) Consideration and passing of 
the Control of Shipping (Con­
tinuance) Bill, 1958.

(5) Discussion on the Seventh 
Report of the Union Public 
Service Commission for the 
year 1966-57 and the Govern­
ment’s memorandum thereon 
on a motion to be moved by 
Sarvashri Harish Chandra 
Mathur and N. R. Munisamy.

CUSSION—contd.

Mr. Speaker: The House will now 
resume further discussion on the Rail­
way Budget. Out of 15 hours allotted 
for the discussion, 9 hours and 29 
minutes have already been availed of 
and 5 hours and 31 minutes now 
remain. Shri Raghunath Singh may 
continue his speech.

faff (JTRFnft) : *rnwr

S P T F f t  *FT  ^  eft *T T ^ *T  W Sdl 

t  f%
frtfr % m i  sroft f ,

f *  q r  ^ t ,  ?ft ^  a rfw  ??ft

t  • Sf TOR
X \ stkt w t  vrx 
% t o r  srfir
*tzt ft *rf | 1 f  fa «far
sror 3 mu HTfeff st t o  w

| 1 vs  % 1
^

m *  ifc n t qft m m  sit

« f t  1 %rm qnc s fc r c

t  ^  W ** ^ |
^ f*F 5T5T 5FF *PT ?TT?̂ >

t , Ft ^  51TRT ^
T S t f  I

*r*rft »rrfr % fccofc awrfwr sft¥
are* % <TT3T ft s t  t  * ^  

JTCST $  WTC STTT, ^ f|?T
* n * r  J j f t r  t ft  f * « f l r  ^ t  t f w r  

f t  I

w W  («ft gngnww  m ) 
f?T sfosr aPH I




